[1 December, 2021]

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Forty-sixth and Fourth
Reports of the Department-related Parliamentary Standing Committee on Rural
Development
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MOTION FOR ELECTION TO THE COURT OF THE UNIVERSITY OF ALLAHABAD
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The guestion was put and the motion was adopied.

...(Interruptions)...

LEAVE OF ABSENCE

MR. CHAIRMAN: | have to inform Members that a letter has been received from Shri
Maharaja Sanajacba Leishemba, Member, stating that he is unable to attend the first
10 sittings of the current Session of Rajya Sabha, that is, from 26" November to 10"
December, 2021 due to health grounds.
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